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come down from 131 to 125. Efforts
are being made by the public health
centres to give nutritiona] food both
to the mother and the child.

SHRI CHINTAMAN] PANIGRAHI:
May I know from the hon. Minister
the total amount of money allocated
for 1980-81 under the integrated chil-
dren’s welfare and development pro-
gramme and whether the various
State Governments for which this
money was allocated have fully utilis-
ed the money that has been placed at
their disposal?

SHRI s. B. CHAVAN: For 1980-81,
the programme has been very recent-
ly launched. We feel that they will
be able to spend the entire money
which has been allocated to them,

SHRI CHINTAMANI PANIGRAHI:
What js the total amount allocated?

SHRI S. B CHAVAN:
quire notice.

I will re-

SHRI CHINTAMANI PANIGRAHI:
Does he require notice to tel] us, what
i the total amount allocated for jt?

MR. SPEAKER:
having it now.

He might not be
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SHRI S. B. CHAVAN: Ip absolute
terms, the number hag increased,
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SHR] S, B. CHAVAN: It is a fact
that, in rural areas, the rate of mor-
tality is definitely higher than in
urban areas. I would not be able to
give the figurc:.
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) Ac-
cording to the present policy of the
Government, there ijs a ban on the
setting up of new or expansion of
existing wheat roller flour millg in
the country.
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(b) and (¢). In partial modifica-
tion of the policy of total ban follow-
ed earlier, the previous Government
had ih June, 1979, authorised the
State Governments to permit setting
up of wheat roller flour mills only in
the smal] scale sector with a capacity
upto 30 tonnes per day. This policy
has, however, been reversed and the
authority given to the State Govern-
mentg in this respect has been revok-
ed with effect from 24th May, 1980,

st TM WIS TEY : qEAE FeAY S
FET gt fa gue W § sfasiw
R AF F WIS FT TR FQ E AR
zfegor wTEE F W AR 9T @
&1 faorelr &Y S 5ror AR W A g
Fafrt afofradt & wial & oz
g ¥ A1 S-SR #HE A #Y
et & # fm-a1 ot - faa
% A WOAT ASfear Ag A @iw e
§ AT IFY  orer T A€ g f )
W I 1 WY gO ag w0 a1 fF
AT At &0 HHAT FY FFT@T Y WK
FTAFT I AT | TEHT a7 T,
g g waTer daT dv &

QA & fdgw s =gm
o AEET w&t S # 9 gen B
frex arw oer fegmm F amgR AW
# AT 97 WK W a9 Y gfer F @
gY % gamt @gi A F1 Sred 797
TIRAW S g AR weT T WY FY ww
g, foay feamt A1 Do a9,
zafve WY & a1 fF 7w fas
A gHaT F1 TPEAT A /R 78 THTEAT
TE ¢ | TY I FT AW A @A
gu foeet g A T & fao
fdw fd & 1 @Y & ey oY ¥ s
atgan g f sfaae s &7 . 1w §
W T I F&ER F1 I fr=t F,
IY oft 59 o € e famR w1
F fag Y WA o fed § 7

w5UW WEG ¢ A9 qA WA |

o TR TR & ST w1
g1 39 faat & v wrdew oo fad § wix
fed § o feaw e & 7

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI
BIRENDRA SINGH RAO): The
capacity of the existing mill is very
considerable. The existing mills
alone have a capacity of nearly six
million tonnes, Therefore, the ques-
tion of shortage of capacity with the
mills does not arise. We gre not in
favour of export of wheat or wheat
products. Therefore, the question of
allowing more mills to be get up for
export of atta or other products also
doeg not arise.

In view of the fact that there is al-
ready a very large number of mills
which can cope up with the require-
ments of the country andq in view of
the need to conserve our food stocks,
paricularly in the matter of wheat,
we decided to place a ban on setting
up of new mills and also on expansion.
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MR. SPEAKER: That does not
arise. You can put a new question.
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SHRI M, RAM GOPAL REDDY:
Mr. Rahj created a wrong impression
that South India js not consuming
flour. It js not correct. Previously
Government had done g lot of propa-
ganda to consume wheat as rice was
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in ghort supply. 1 want to know
from the hon. Minister in view of
the heavy consumption in South India,
whether he is going to sanction some
more flour mills to South India.
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Fertiliser Allotted to States

292, SHRI CHINTAMANI JENA:
Will the Minister of AGRICULTURE
be pleased to state the quantity of fer-
tilizers so far allotted to various States
during the first half of the current
year,

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MAR] KAMLA KUMARI). The ferti-
lisers are allotted separately for Kha-
rif (February-July) and Rabi (August-
January) seasons. A statement inai-
cating fertilisers allotteq during Kha-
rif (February to July, 1980) is laid
on the Table of the House,

Statement

Fertilizers  allotted during  Khanf. 1gto

{In 000 Tonnes:

SL. Nams of the State N+P+K
No.

T\ AndhraPradsh . . 2000
2 Karnataka . . 22705

3 Kerala . . . 64-08

4 Tamil Nadu . . 25843

5 Gujarat . . . 20300

6 MadhyaPrad=sh . . 79°15
Maharashtra . . 254-91
8 Rajasthan . 58-04

Sl Name of the State N+P+K
No.

B S S U U S S S,
9 Punjab . . . 27258

1o Haryauu . . . g6-28

11 Utar Pradesh . . 414- 56

12 Himachal Pradesh . 11-58

13 Jammu & Kashmir . 1768

14  Assam . . . 1191

15 Bihar . . . 67-66
16 Orissa . . . 38-87
17 West Bengal . . 130°¢O
18 Meghalaya . . 1-40

19 Nagaland . . . 050
20 Sikkim . . . 072
21 Tripura . . . 222
22 Manipur . . . 3109
23 Others . . . g1-16
U i U
TotaL . 254563

SHRI CHINTAMANI JENA: May ]
know from the hon, Minister on what
basis the supplies were made on the
intents by various States and types
of fertilisers they have given?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI
BIRENDRA SINGH RAO): Sir, the
fertiliser has been allotted to the States
on the basis of their consumption
during the last year. Also the avail-
ability of fertiliser is taken into consi-
aeration. But, for the Kharif season
for which the question has been put,
there has, in fact, been no difficulty
about the availability of fertilisers.
People have got as much as they re-
quire.

SHRI CHINTAMANI JENA: May I
know freu1 the hon, Minister whether
in Talcher Fertiliser Plant there is
more production of the sub-standard
urea and fertilisers which were not





